District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

List of cases where Case Management Hearing was held during the month of April-2022

ofDate of Case

Registration Management
Hearing

VACANT COURT] CS COMM-LAKHI RAM|PRAVEEN [12.01.2021 06.04.2022
OF SH. BHARAT] 143/21 KASHI RAM VS/CHAUHA
RASHAR, HALDIRAM N
ISTRICT JUDGE BHUJIA WALA
(COMMERCIAL
COURT)-01
CS COMM-UFLEX LTD. VSVIVEK 24.12.2019 08.04.2022
3043/19 R.P FOAMMUNSHI
HOME PVT.
LTD.
CS COMM- VAGEESH [24.12.2019 12.04.2022
3031/19 KUMAR
ICICI BANK VS,
HARSH
CS COMM-ALTSTONE %S. 28.10.2020 26.04.2022
1615/20 INDUSTRIES VSIMANSHA
KARUR VYSYA
BANK
Sh. RajneeshlCENTRAL
umar Gupta,
istrict Judge,
Commercial M / S GOYAL
Court-02 TEXTILE Vs M/$
CS INFINITY AP
COMM)/28PEREALS ANDISH ANKIT]
12/2019 THERS GUPTA 28-11-2019 20-04-2022




Sh.
Jain,
Judge,

Commercial

Court-03

Pawan

District

Kr /CENTRAL
District

Case No.

CS(COMM)

Petitioner
Name
Respondent
Name

VS

SANYOGITA

Advocate

Date

Registration Management
Hearing

08.05.2019

ofDate of Case

07.04.2022

682/2019 |[SACHDEVA V/

M/S MALTI KUMAR

ENGINEERS TEWARI
CS(COMM) |ORIENTAL SH. 29.08.2018 20.04.2022
1163/2020 [TERIMEX LTDJSRIKANT

V/S HARISH|LAKHERA

KUMAR B. @

HARISH

INAKODA
CS(COMM) [PANKAJ V1J V/SMS. 26.11.2019 21.04.2022
2803/2019 [NORTH DELHISWENKA

IMUNICIPAL TRIPATI

CORPORATION

& ANR.
CS(COMM) M/S  JAGDISH|SH. 02.02.2019 22.04.2022
171/2019 |AND SONS PVTJRAJESH

LTD.V/S JHA

RIZUL

CREATIONS
CS(COMM) IDIGITAL RADIOSH. V.V[23.07.2019 28.04.2022
1299/2019 [((MUMBAI) IMANOHA

BROADCASTING{RAN

LTD. V/S

PRABHATAM

ADVERTISING

PVT,

LTD.




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

4 s Nisha Saxena,[CENTRAL
District Judge,
Commercial
Court-04

SATYEND
CS SURYA ER
COMM)- |PRAKASH VSKUMAR
37/2021 [NDMC & ANR  |[SINGH 27.01.2022 [04.04.2022

M/S ADITYA

PROMOTERS
LTD VS. M/S
JNB
CS IMARKETING RAVI
COMM)- |[INDIA PRIVATECHAND
3943/2020 |[LTD GARG 28.10.2020 [08.04.2022

CS
COMM)- |ICICI BANK LTD[HEMANT
765/2021  |VS. RAJ SINGH |GUPTA 04.03.2022 [21.04.2022

PUNJAB
CS INATIONAL AWAN
COMM)- |BANK VS. AJAY‘&UMAR
039/2021 |KHATRI UPTA [17.03.2022 [21.04.2022




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

SATNAM  AND|

CS COMPANY VS{ASHNA
COMM)- [ICICI BANKIBHAGAT
1689/2021 |[LIMITED ADV. 06.11.2021  [11.04.2022

SHREE SHY. ‘M
S.

CS CREATION VS,
COMM)- JITENDER APRAJITA
2636/2021 |GOYAL BALAJI 02.08.2021 [25.04.2022
CS KASABARAM MUKESH
COMM)- |DEWASI VSJAGGARW
1649/2021 [SACHIN GUPTA JAL 13.05.2021  [29.04.2022
5 [Sh. Ashwani Kr./CENTRAL
Sarpal, District]
Judge,
Commercial

Court-05




District

Case No.

Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

SH. PARAMJIT]
SINGH, DISTRICT]
JUDGE(COMMER
CIAL)-06,
CENTRAL

CENTRAL

Sh. Dinesh Bhatt |,
(DJ  (Commercial
Court)-01

West

Sh. Gurdee
Singh, D
(Commercial
Court)-02

Vacant Court O%West

NEHI MANN,

ISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

%‘S. SANTOS

EW
ELHI

NIL




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

SINGH,[]DELHI
[DISTRICT JUDGE,
COMMERCIAL
COURT-02 VORTEX
FACILITIES
IMANAGEMENT [MR.
CS —{PVT LTD VSSANJAY
COMM- SADHNA CHRISTOP|
669 / 2021 [KUMAR HER 24.12.2021 01.04.2022
11 [SH. SANJIV JAIN,NEW
LD.  DISTRICTDELHI SHRI ANDREAS
JUDGE (COMM.) SINGH
03 CS WADHWA Vs, _
COMM.)/5 INATIONAL S C Singhall23-11-2021 21-04-2022
27/2021 TEXTILE
ICORPORATION
LTD
12 [SH. PREM KUMARSOUTH
HARTWAL,
ISTRICT JUDGE
(COMMERCIAL /s aa STUDIG
CONSULTING
PVT. LTD. Vs,
PAPERCATS
CREATIVE
CS DJ[SOLUTION PVTJ)Sh RN
868/18 LTD. Yadav 15.09.2018 26.04.2022
SH BHIM SAIN
IMITTAL Vs,
PYARELAL AND|Sh. Manas
CS (COMM)SONS Raghuvans
377/21 JEWELLERS hi 16.11.2021 30.04.2022




District

Case No.

Petitioner
Name
Respondent
Name

VS

SANJAY RELAN|
Vs. COSMETI(
KITCHEN PV

Advocate

Sh.

Date

ofDate of Case

Registration Management
Hearing

ISTRICT JUDGE,
(COMMERCIAL
ICOURT)-02

BLANC PRIVATE
LIMITED AND
ANR.

CS (COMM)LTD THROUGH]|Rishabh
65/21 PARTNER Kumar 02.02.2021 01.04.2022
CS (COMM)ICICI BANK VsJSh. Adityd
126/22 ANU MALIK Nath 14.02.2022 08.04.2022
VRINDA SALES
CORPORATION
Vs. NAVRAN(
CS (COMM)INFRASTRUCTU|Sh. Manish|
42/21 RE INC Kumar 15.01.2021 30.04.2022
13 [SH. VINAYSOUTH CS(COMM) |COTY BEAUTY|S.K. 18.01.2020 31.03.2022
UMAR KHANNA, 18/2020 |GMBH VS LYLABBANSAL




District Case No.

CS(COMM)
221/2020

Petitioner
Name
Respondent
Name

VS

COMPASS
(GROUP) INDIA
SUPPORT INDIA|
PVT. LTD. VS
KERAN
PERSHAD

Advocate Date

Registration Management
Hearing

14.08.2020

ofDate of Case

06.04.2022

CS(COMM)
146/2021

ROYAL
ENGINEERING
CONSULTANCY
PVT. LTD. VS
ROYALSHIELD
TECHNOLOGIES
INDIA PVT. LTD.

SRIDHAR
AN
RAM
KUMAR

R|

07.03.2021

26.04.2022

CS(COMM)
17/21

INASIR HUSSAIN
VS RAJENDRA
GUPTA AND
ORS.

ASHUTOS
H
SHUKLA

06.01.2021

26.04.2022




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS(COMM) [CHIRANGE LALP 27.01.2021 27.04.2022

57/2021 |VS IFFCO
TOKIO
INSURANCE CO.
LTD.

14 VACANT COURT|SOUTH-
OF SH. RAJ[EAST
UMAR
HAUHAN, LD,
ISTRICT JUDGE
(COMMERCIAL-
OURT), SOUTH-

T, SAKET]
COURT




OF MS.

MITRA, DISTRICT

JUDGE

02), SOUTH EAST]

District

(COMM-

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

ISTRICT, SAKET]
EOURTS, NEW,
ELHI
16 |[SH. SANJAY[EAST CS (COMM)KUNAL SIKEMIT 11.10.2019 05.04.2022
SHARMA-I NO. ENTRPRISES V§KUMAR
375/209 [UNIVERSAL AND
SOMPO ACHIN
GENERAL GOYAL
INSURANCE CO.
LTD
DEEPAK GUPTAS‘IAIEI\I(I;)IEEP
CS (COMM)VS BABAAND 22.02.2021 06.04.2022
NO. 51/2011|BILLIARDS e o
ACADEMY VISHAL
SHARMA




District

Case No.

Petitioner
Name
Respondent

VS

Name

INITIN CLOTH]

Advocate Date

ofDate of Case

Registration Management
Hearing

RAVI

PVT

CS (COMM) KUMAR
NO. MERCHANT VSAND 11.11.2020 06.04.2022
M/S PATRORNA
217/2020 APPARELS RAJENDE
R SINGH
SS  DHIR|
RST
ANIRUDD
cs (oM ECTRICAS I SINGH
NO. HABITECH AND 31.10.2018 05.04.2022
70/2020  hNpRASTRUCTURIIN
BHARDW
RE LTD
AJ
HABITECH
CS (COMM)INFRASTRUCTU [N IRUDD
H SINGH]
NO. REVS RSTAND SS12.04.2021 05.04.2022.
16/2021 ELECTRICALS DHIR




District

Case No.

Name

Petitioner

VS
Respondent
Name

Advocate Date

ofDate of Case

Registration Management
Hearing

SACHET
CS (COMM)M/S EURO TOYSiI;I‘D‘RI”IA
INO. PVT. LTD. VS, ASHISH 22-03-2021 18-04-2022
66/2021 KAMLESH JAIN AGGARW
AL
CS (COMM){ISHRATIL KHANgﬁg‘lgg
NO. VS. PARVEENVS AMIT04-10-2019 18-04-2022
373/2019  JAIN TANWAR
HABITECH
CS (COMM)INFRASTRUCTU ﬁN Hs{g\%%
NO. REVS RST AND 8815_02_2021 05-04-2022
16/2021 [ELECTRICALS DHIR
PVT




Petitioner Advocate Date ofDate of Case

Name

District Case No.

VS

Registration Management

Respondent
Name

SHIVAM

Hearing

INSURANCE CO|
LTD

MINERAL ABHISHE
CS (COMM) K
SUPPLIERS VS,
NO. GROVER [07-04-2021 [08-04-2022
SHAPOORJI
88/2021 PALLONJI & CO VS. BABIT]
LTD. JAMWAL
KUNAL
ENTRPRISES V§
CS (COMM)UNIVERSAL  [VOHIT
AND
NO. SOMPO ACHIN 11-10-2019 05-04-2022
375/2019 |[GENERAL GOYAL




District

Case No.

Petitioner
Name
Respondent
Name

Advocate

VS

Date

Registration Management
Hearing

ofDate of Case

M /S RST]
ANIRUDD
cs (oMM LR CIRICALS . by NG
INO. ’ VS. NITIN|31-10-2018 05-04-2022
M/S HABITECH]
70/2020  hNpRASTRUCTU[PHARDW
RE LTD. il
KAILESH [PARIKSHI
CS (COMM)[PANDIT VS M/ST SINGH
NO. BUILDWAY VS. 24-01-2019 11-04-2022
136/2020 |CONSTRUCTIONJABHISHE
PVT. LTD. K JHA
M/S R.S. PAPER
VS. M/SMS
g% (COMM)SEASTAR PHARMA 09-04-2021  [08-04-2022
Q /'2021 GLOBAL VS. NITIN|
9 LOGISTIC PVT/SINGH
LTD.




Petitioner Advocate Date ofDate of Case
Name

Respondent

District Case No.

VS

Registration Management
Hearing

Name

RAKESH
cs (COMM)géVEl;if;?gl\}?kaUMAR
INO. . VS. 20-02-2020 [12-04-2022
INSURANCE CO.
109/2020 L TD SEEMA
) CHHABRA
M /S SSRIABHAY
INTERNATIONA [KUMAR
E%(COMM)L VS TRIVENISINGHAL b6-11-2019 07-04-2022
) ENGINEERING [VS. ATUL
454/2019 I\ INUDUSJCHATURV
LTD. EDI
GANESH
CS (COMM) KUMAR
NO. VS. PK
124/2021 CHAUHA
N
IMANISH
SINGHAL VS,
EDMC 26-08-2021 [16-04-2022




District

Case No.

CS (COMM)
NO.
195/2021

Petitioner
Name
Respondent
Name

VS

JYOTI VOEL VS|

INAVEEN
THAKUR
VS.
INAVEEN
DABAS

Advocate Date

Registration Management
Hearing

ofDate of Case

M /S
VARDHMAN 20-10-2021 22-04-2022
HK
CS (COMM)NITIN TYAGI VSJDHARIWA
NO. INSURANCE L VS,
60/2021 COMPANY LTD. [AMIT
SHARMA
10-03-2021  [25-04-2022
M/S SSS TRADEPRATEEK
g%(COMM)ZONE VS{TEWARI 01-10-2018 25-04-2022
: UNITED INDIAWVS. S 504
209/2019

INSURANCE

GHOSH




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

ofDate of Case

Registration Management
Hearing

17 [VACANT COURTNorth-East
OF MS. SARITA
IRBAL,
ISTRICT JUDGE,
(COMMERCIAL
COURT)
(w.e.f- 20.07.2021) NIL
18 |MS. NIVEDITAShahdara [CS(COMM)-|JORIENTAL IMOHIT  [|e1.11.2020 19.04.2022
ANIL SHARMA 548/2020 [INSURANCE COJARORA
LTD. VS,
HAVELLS INDIA
LTD.
CS(COMM)-[EXTRAMILE G.L.VERM [17.12.2019 20.04.2022
311/2019  |[CARGO A
MOVERS VS.
SIGMA SUPPLY|
CHAIN
CS(COMM)-AMAN SINGHAIJROBIN 27.09.2019 13.04.2022
202/2019 |[VS. M/S SHYAM|TYAGI
ENTERPRISES
CS(COMM)-[CAPITAL C ANISH [23.01.2021 30.03.2022
40/2021 VS. ELEG ISHRA
CARS PVT. LTD.
GOVIND RAHUL
AGENCIES VSJSHARMA
M/S  ADITYA
CS(COMM)-|ICOLLECTION
41/2021 23.01.2021 25.04.2022
DELHI URBANR.K.
SHELTER VSJALAGH
SHUSHIL
CS(COMM)-|KUMAR SINGH
526/2020 07.11.2020 13.04.2022
19 |MS. SUKHVINDERShahdara
IKAUR




20

SH. GURDEEP,
SINGH, DISTRICT]
JUDGE
(COMMERCIAL)

District

North-West

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

ofDate of Case

Registration Management
Hearing

21

MS. BARKHA

GUPTA, DJ(COMM)

North

22

VACANT COURT]
OF SH. HARIS
[DUDANTI, D
(COMMERCIAL)

SOUTH
ST

BIKON
ENGINEERING
Cs/g%?MM)VS ALPRO?A%\I;}}AJ 20.07.2019 04.04.2022
99/2019 IcONSUMER
PRODUCT
CS (COMM)[KRISHAN VSKRISHAN 07.05.901 = 04.2022
63/2019  [VINOD KAPUR [KR. SINHA[?7-05-2019  05:04.
ASHISH PIPES
CS (COMM) AMRESH
164/2019 ;ELES SHARMAANAND 01.10.2019 06.04.2022
RAJ GANGWANT]
Cs (COMM)VS NEHAS'K' 11.12.2018 08.04.2022
54/2018 CHOPRA SIWAL
M/S JV
cs EXPRESS
COMM)- {\‘ESISTICJS VgARVIND 15.02.2019 12.04.2022
12/2019 e RNISHING P
LTD.
M/S J S
COUNTER |[FURNISHING P,
CLAIM- LTD. VS M/S J.VIARVIND [22.03.2019 12.04.2022
11/2019 EXPRESS
LOGISTICS




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

ofDate of Case

Registration Management
Hearing

CS (COMM)PANKAJ  PURINITIN
153/2019  [VSSN GANDHI [MITTAL [1:09-2019  [16.04.2022

INAVEEN
cs KUMAR
COMM)188(S§§§M?{EALTY HSIS\II[{JIK 20.11.2019 18.04.2022
2019 INSURANCE

LTD.
CS M /S S P
COMM REPCON VSA.K.

). UNITED COLDIPANDEY [23-01-2020 19.04.2022

47/2020 CHAIN

RAKESH
Cs (COMM)KUMAR VSA'K' 21.10.2021 19.04.2022
259/2021 GYAN SHAKTI PANDEY

M /S SPRINT]

SEDAN VSSADHNA
fs/ég%MM)RELIANCE CHOUDH [27.10.2018 20.04.2022
5 CAPITAL ARY

INSURANCE




	Form-5

